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{b) the amount ~arm.rked there-
for? 

THE MINISTER OF STATE IN THE 
MINISTRY OF TOURISM AND 
CIVIL AVIATION (DR. SAROJINI 
MAHISHI): (a) Due to contl'aint on 
resources and othel: priorities on 
tourism schemes for the development 
of this area are being considered for 
the present in the Central Sector. 

(b) Does not arise. 

Import of Cashelmuts 

·943. DR. JCARNI stNGH: Will the 
Minister of COMMERCE be pleased 
to state: 

(a) whether India has been import-
ing cashewnuts from some countries; 

(b) if so, the names of those coun-
tries and the qu,antity and value of 
imports during each of the ls~t three 
years; and 

(c) the reasons for cashewnuts 
import when India itself is a leadlng 
exporting country? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) Yes, Sir. We 
are importing raw cashewnuts. 

(b) Tanzan£a, KenYa, Mozambique, 
Madagascar and West Africa. The 
quantity and value of import during 
the last three years- were as follows: 

Year Quantity Value in 
in Merrie Re. Crores 
Tonnes 

1971-72 1,57,277 25'35 
11 

1972~73 2,01,470 32' IS 
~ 

1973-74 1,57,881 r-30 '78 
(Provisional) 

(c) Production of raw cashewnuts 
~n the country is grossly inadequate 
io cover the inata1led ;asbcw prtlCe.-

sing capacity of the exporting units. 
We; therefore, import raw cashew-
nuts and after processing, export 
'cashew kernels, thereby increasing the 
foreign exchange earnings. 

Different Bates of El[ciIIe on Tobaece 

·947. SHRI A. K. KoTRASHETTI: 
Will the Minister of FINANCE be 
pleased to state: 

('a) whether there are differential 
rates of excise duty on tobacco used 
in b~di manuf8cturilag; 

(b) if so, what are the rat'!s appli-
cable in Karnataka; and 

(c) whether such differential rates 
have led to malpractices in bldi indus-
try? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE '(SHRI 
K. R. GANESH): (a) No, Sir. 

(b) and (c). Does not arise. 

Finanelal AssIstance to eon.ultancy 
Firms eng.ee1 In Exports 

.948. SHRI NIHAR LASKAR:. Will 
the Minister of COMMERCE be pleas-
ed to state: 

(a) whether Government have de-
cided to give financial assistance. to 
the consultancy firms engaged In ex-
ports; 

(b) if so, the extent to whidh 
grants will be given; and 

(c) when a final decision In this 
regard Is likely to be taken? 

THE, DEPU'l'Y MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
A. C. GEORGE): (a) Yes, Sir. 

(b) and (c). The Code for Grants-
in-aid for export efforts from the 
Markding Development Fund has 

,peen l'ecently amended to give finan-
cial assistance to consultancy fIrmS. 




